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[Prof. K. K. Tewal'Y'.] 
1ry. It is heartening to note that 
mKler the leadership of Mrs. Indira 
Gandhi a fresh look is being given 
to this sensitive issue and the whole 
planning process is being geared up 
to stem the perilous consequences 
which were threatening the integrity 
of the country and breeding danger-
.(lUS socia-economic tensions. In this 
context the proverbial backwardness 
of Bihar despite all its infinite re-
servoir of possibilities, deserves im-
mediate attention. Even in Bihar 
there are pockets of backwardness 
which remind one of the medieval 
times when people lived entirely on 
the vagaries of nature completely cut 
off from all the trappings of civilised 
life. 

The District of Bhojpur in Bihar iI 
such a hapless area where about 80 
per cent of the people still live in 
abjust poverty whose pitiable exis-
tence is a cr11el stigma on our other-
wise forwal d looking and progressive 
programme of socio-c(.onomic change. 
n is 1 eally unfortunate that scant at-
tent 0"1 has been paid to this area 
where he cuncept of poverty line 
should be substituted by degradation 
line which alone can describe the 
utter wretchedness and debilitating 
povprty of the god-forsaken people 
of this district. While one half of 
the district is the permanent abode 
of drought the other half is constant-
ly ravaged by floods. Consequently, it 
has acquired the dubious distinction of 
being the njo&t powerful and active 
citadel of the left extremists and ad-
venturists who have declared many 
blocks of the district as liberated 
zones and are ind ulging in senseless 
violence and killings without any let 
Or hindrance. Some recent books pub-
lished On the Naxal movement have 
identified Bhojpur as the sbeet-an-
chor of NaxaIism in the country. 

In order to check the growlnl s0-
cial tension and \'iolence in thls area 
it is imperative to provide necessary 
infrastructuTe of development ancI 
bring it ~, n eJ l integrated rural 
development programme launched 
o ern en~  I make a fervent appeal 

to the Ministers of Home Affairs and 
Industry to evolve a coordinated pro-
gramme of development for Bhojpur 
which is fast turning into an area 
of darkness providing a hospitable 
hunting ground for those who seek 
to subvert our political system by 
spreading violence and disaffection 
among our people. 

(iv) NEED TO ESTABLISH THE PROPOSD 
NATIONAL INSTITUTE FOR A YURVEDA 
AT TRXVANDRUM. 

SHRI A. NEELALOHITHADASAN 
NADAR: It has been proposed to 
esta bUsh a national institute for Ayur-
veda at Trivandrum, amalgamat-
ing the following: 

1. Postgraduate Training Centre in 
AYllrveda now attached to the 
Government Ayurveda College, Tri-
vandrum, presently a centrally 
sponsored SchemE'. 

2. Central Research Institute for 
Ayurveda of Central Council for 
Research in Ayurveda and Siddha 
located at Cheruthuruthy. 

3. Regional Research Institute of 
Central Council for Research in 
Ayurveda and Siddha located at 
Poojappura, Trivandrum. 

4. Pharmacognosy Unit alone with 
Botanical Garden and Herbariwa 
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of the State Government, located Pl 
the ltf!lional es~arc  Institute 
campus at Poojapura, TrivandrWn; 

5. Pharmacology Unit of Central 
Council far Research in Ayurveda 
and Siddha, located in the Medical 
College, Trivandrum. 

6. Publication Unit, now part of 
the Government Ayurveda College, 
Trivandrum. 
The main objects of the Institute 
.ate: (a) to promote the growth 
and development of Ayurveda, (b) 
to augment highly tr..ained manpo-
wer at Post-graduate and Doctorate 
Degree level; (c) to formulate aims 
and patterns of research on scienti-
fic lines In Ayurveda; (d) to under_ 
take any research or other program-
mes in Ayurveda; (e) to initiate 
and develop and coordina'f'e scienti-
:ftc research in differen t aspects, 
fundamE'ntal and applied of Ayur-
veda and to promote and assist insti-
tutions of research for the study of 
diseases, heir prevention, causation 
and remedy; (f) to provide medical 
care t ro ~  r ~ a to the suf-
fering hum1'.lnity on no profit no loss 
basis and (g) to conduct experi-
ments and develop patterns of tea-
c in~ in Post-graduate education in 
all branches of Ayurveda. 
But it is a matter of regret that the 

proposal is still awaiting clearance by 
Central Government The Government 
of Keraln on 21-10-80 requested for 
expediting the clearance of the Gov-
ernment of India on the proposal. The 
Central o ~rn ent has replied that 
the matter was being examined. r 
requPst the Union Government and 
the Union Minister for Health to 
avoid delay and do the needful for 
eo;tablishing the pro'Oosed national Ins-
titute for Ayurveda at Trivandrum 
at the earliest. 
(ll) STEPS TO IMPROVE WORKING OJ' 

INDIAN DRUGS ~  PHARMACEUTICALS 
LTD. 

DR. VAilANT KUMAR PANDIT 
CRaj,arh): Tbe Indian DrulS and Phar-
maceuticals Limited ODPL), one of the 
blUest· pubUc atietor enterprises. is in 
sham.bles. ~ eapaclty utllls.tim of 
fts varlout plants, with heavY Inver 

tory of ftDiBbed produeta, the montbl.7 
losses on account of under utihsation Of 
capacity is estimatec! at about Rs. 1.5 
crares. Of the total losses, the Rishi-
kesh Antibiotic Plant of IDPL alone is 
responsible for a loss of over Rs. one 
crore every month. 

What is worse the losses are being 
compounded by the burden of interest 
charges on the massive inventory of 
finished products worth about 32 
crores. Besides IDPL has to recover 
its dues totalling about Rs. 12 crores 
from the State Governments. These 
losses assume significance keeping in 
view the rise in the prices of drugs 
allowed by the Government early this 
year. 

It is interesting to note that the rate 
Of capacity utilisation of the Rishikesh 
Plant is 30 per cent. At present tbe 
Gurgaon formulation plant is opE-rat-
ing at 15-20 per cent capacity, the sur-
gical instrument plant at Madras at 30 
per cent and the Hyderabad semi-syn-
thetic drug plant at 65 percent. 

It was expected that the country 
would become self-sufficient in the pro-
duction of these bulk drugs, but the 
expectations have been belied. The 
demand for drugs continues to be met 
through imports. 0\ er Rs. 150 ('roreS 
worth of drugs have to be imported to 
fill the gap between availability anti 
demand. IDPL has also bungled in the 
implementation of its expansion plan. 
On aec-ount of dE'lays, the proJel't cost 
had gone up from thE' original estimate 
of Rs. 15 3 ('rores to Rs. 27 crores. 

The above situation is indeed serious 
and dismal. I call upon the Govern-
ment to immediately gear up IDPL and 
take immediate steps on 'War footing to 
put this public sector undertaking In 

proper shape. The present shortage of 
basic bulk drugs and life saving medi-
cines is the cause of great concern for 
public health. 

The House knows well that through ... 
out the country there is a dearth of life 
saving medicines and important drugs. 
If a public-sector prestigeous under-
taking like IDPL faUs in its production 
programme the Government will be 
left with no other choice but to import 
the essential drugs at heavy foreign 
e c ~ cost. I, therefore, re~  


